Claims received during Liquidation

ANNEXURE -9
Name of the corporate debtor: Aastha Buildhome Developers Private Limited (in Liquidation)
Date of commencement of CIRP: 09.12.2022
Liquidation Commencement date: 17.08.2026
List of Creditors as on: 26.09.2026

List of other stakeholders, if any (other than financial creditors and operational creditors)

Amountin Rs.

SI. | Name of [Details of claim Details of claim admitted [Amoun [Amount |[Amount of Amount of |Remarks, if any
No. | creditor [received t of ofany [claim notad- [claim under
Date of |Amount IAmount of [Nature of |AmountAmount [Whethe|% Of[conting [mutual |mitted verification
receipt |claimed claim claim covere |covered by|r voting  [ent dues,
admitted dby |guarantee [related |[share in/claim [that may
securit party? [CoC be set-off
v
interest|
1. Saharan Avas |31.08.2 15,750,000 0 other than NA NA Under NA NA Under 0 15,750,000 [Under Verification. Pending
Vikas Private [026 financial verificat verificatio clarification from the creditor
Limited creditors ion n
and
operational
creditors
2. Saharan Avas [31.08.2 (24,70,000 0 other than NA NA Under NA NA Under 0 24,70,000 [Under Verification. Pending
Vikas Private |026 financial iverificat verificatio] clarification from the creditor
Limited creditors ion n
and
operational
creditors
TOTAL 1,82,20,000 1,82,20,000
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